
HONS . m,WEST) : THC : DELHI

ORDER

In pufsuance of Hon'ble High Court Postings/Transfers orders No.12/G-1/Gaz. ] A/DHC/2053 dated 27.02.2023

'>1' Dl-iJS and in partial modification of this office earlier orders No.1221/32759_32805/kules/(Jaz./2022 dated

; 17.11.2022 and in compliance to letter No.3228-3239/Rules/DHC/2015 dated 05.02.20151 under Rule 7 (c) Part B

! Chapter 1 Yolum& I of Delhi High Court Rules & Orders, Link of the Officers of Delhi Higher Judicial Service have

; been made as Link ' A', 'B’ & ’CI, as mentioned against their respective names, to get the petition box opened if the

i Lldicial Officer mentioned in column 1 happens to be on leave/training, with immediate effect.

I ;cI hi llighcr Judicial Service:-

i A' I Name of District &I Link“A” Additional Districtl r „C„ AdditionaF;in==
i Ncl 1 Sessions/Additionpl Sessions I & Sessions Judge I Sessions Judge I Scssions Judge

'Ju dEC 1 - 1 (//z case tIle ///7/c Additional I r//7 case //ze //,1/f Ad,/ ///,,, la/

(1) 1 ' 1 Sessions Judge- 'A ’ is on leave or I Sessions J udgc- '/ I ' & 'B' a/r , ,11

no! available) \ leave or not availab rc )

I I l’rinciphl biStrict & Sessions I Sh. Dincsh Bha . Ajay Gulati.1, A1).1-02

.luclgctW) ' I Court)-01 1 (Comm. Court)-02

i ? !Sh. Dincsh Bhatt, D J (Comm.s I infih, AD.1-03 Ish. Rake==ii:a
i I ( 't)urll-t J I . I (Comm. Court)-02 1 1 POM A(-T-02

} 3 1 Ms. llcmani Malhotra DJ ISh. Dill r
! I (('olnln. ( 'ourl)-02 . f Court)-OI 1 POMACT-01

+ Ish. Dcvcndra Kumar Sharma, IMs. Shivali Sharma, AS.T-03 1 Ms. Ncha Pali\val Sharma, I Sh. Manish Khurana, ASJ-0+
SPl. Judge. Nl)bS I I ASJ-05

5 Ish. Ajay (;ul lift-I, ADJ-02 1 Sh. Sachin Gupta, AD.T-04 1 Sh. Ashok Kumqr, ADJ-05 1 Sh. Dharlncndcr Singh. Al) .I
01

h i Ms. \.’cena Rani, ADJ-06 1 Sh. Ashok Kumar, AD.T-05 1 Sh. Ral<esh Kumar-IV, I Ms. Hcmani Malhotra I )J
POMACT-02 1 (Comm. Court)-02

7 Ish. Rakcslt Kumar.IV, I Sh. Harvinder Singh, I Ms. VeQna Rani, ADJ-06 1 Sh. Vishal Singh, Al).1-03

I'(-)MA('I'-02 - 1 POMACT-OI

01 1 1 POM ACT-0 1

: 9 TMs. Shivali Sharma, A.S.£ I I Kumar Sharma, ASi-
09

I I s ASJ (SITC)-0 1 1 Sh. Dcvcndra Kumar Sharma!
F I I } I Spl. Judge, NDPS

1 1 1 Ms.' Ruchi Aggar\val Asrani, I Ms. 'Aditi Garb AS.1-06

( IX )( 'S( )) ' I 07(POCSO) I ASJ (FFSC) (POCSO)-02 1 (PC)CSO)

\a ar Ra,jat, ASJ- ' I Ms. Shivali Sharlnaq ASi-03AS.1-05 1 07(pocso)

1 1 1 Sh. Sachin Gupta, A DJ-04 1 Sh. Dharmcndcr Singh1 AI).J-

i it)7 . 1 ADJ-08 1 1 01

1 IIam, Sh. Rakcsh Kumar-IV, I Sh. Ajay Gulati-II Al)J-02
( IX I AD.T-07 1 POMAC'1--02

( IS

/ FC)-01 Sh. bcvendra Kumar Sharma, I Ms. HarIcon Singh) AS J-01

i. I09 - , 1 1 SpI. Judge, NDPS I (pocso)

t M. Dharmendcr Singh, ADJ-01 Sh. Ajay Gtll:lti-1, ADJ-02



.,.„.. i,r 1)istrict & I I,ink„A” Additional Districtl Link”B” Additional District &I Link”C’ Additional District &
qii,11,/’,\llclition ill Sessions I & Sessions Judge ! Sessions Judge I S&sions Judge

(in case the link Additio}tai

Sessions Judge- ' A' is on leave or
not avaiiabte}

(in case the link Additional
Sesst01is Judge- ' A' & 'B' are on

leave or not'avaitabie}
tI)

1:

i, K,lllll:tr Ra,itIt, ASi-07
)'. \,{ }}

i= Richa Manchands , AS.T-06

(1;TS(') (pocso)-01 1 (pocso)
Ms. Harleen Singh, As J-01
(POCSO)

\111l>iRa Singh, AS.1-02 Sh. Sunil Kumar Sharma,

AS.T-09

i;i. ShivaH Sharrha, Ae

\ulrch iiI, AS.I (SI '-’1'( ')-01 Sh. Dcvcndra Kumar
Sharma, Spl. Judge, NDPS

Ms. Harleen Singh, ASJ-01

(POCSO)

Ms. Neha Pali\val Sharma,

ASJ-05

,., i liII \ iII(Icr Singh,
t ! -iII

I, ADJ-03 Sh. Sachin Gupta, ADJ-04 Sh. Ashok Kumar, A DJ-05

-.. \tiiti t :ill-g. ASi-06
ii ' \t ) )

Ms. I-larlcen Singh, ASJ-01
(POCSO)

Ms. Ambika Singh, AS J-02 I

07(POCSO)

li,. S;ICitill <;uI)in, Al )J-04 Sh. Ajay Gulati-I, ADJ-02 Sh. Harvinder Singh,
POMACT-01

1 Sh. Vishal Singh, ADJ-03

iI. !>1lilrlltcllc lcr Singh, Al).1-01 1 Sh. Rakcsh Kumar-IV,
POMAC’1'-02

Sh. Ashok Kumar, ADJ-05 Sh. Sachin Gupta1 ADJ-04

. !*. \£lliitit I.al, ASI ( I=1'S(')
il - II !

Ms. Riya Guha, AS.J msc) IMs. Aanchdl, ASJ (SFFC)-01 1(RC)-02 1 1 09

\ . \. ittlctri ;\gHHI'wal Asrzlni,
I : Ii i .\( ' 1 (1)o('S€))-02

Ms. A(lid (;arg, ASJ-06
(POCSO)

Ms. I'larlcen Singh, AS:J-01
(POCSO)

F Sh. Kumar Raj,it, AS J-07
(POCSO)

: .. gti \ it ( ;tIll:1, ASJ (1:1'S( ')
t ; \: ( ' :t .! ) ?

Ms. Ankita Lal, ASI 1 la1, ASJ (SFrc)-01

(R(')-0 1 1 09

\ , ',. !Cirt til !\'lillrclranda, AS.I
\1 ' ll 1 ’t >( 'SC ))-o 1

Ms. Ruchi Aggar\val Asraai, 1 Sh. Kumar Rajat, ASJ-07

ASJ (Frs(') (pocso)-02 1 (pocso)
Ms. Harleen Singh, AS.T-01

(POCSO)

J+-\\~~'”“%g\T W’>
(VINOD KUMAR) r

PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)

Dated, Delhi th, tf /,/O g
C?>C) i 5££ J_ 55-q7

< tJ . _ I_. /Rules/Gaz./2023

\ -L'I>\ l-L)t'w;11'ded to:-

i-tIe Rcgistl-al' General, High Court of Delhi, New Delhi.
I'llc PI'illcipal District & Sessions Judge (HQ)1 Tis Hdzari Courts1 Delhi.
'\ II tIle Judicial Officers of DHJS of West District, Tis Hdzdri Courts3 Delhi.
I-llc BI-anclr Inchal'ge. Administration Branch, Filing Section 9 General Branch3 ACJ Offi c..'el Felit.,itdtion Centert

\\’ c\t District, Tis Hazari Courts, Delhi
I iIL' i)il'cctol'. Dil-ectol'ate of Prosecution, Government of NCT of Delhi
t 'tt' l’tlblic Prosecutor, Tis Hazari Courts, Delhi
ill.' bcclrt Ill-y, Bar Association,

1 )c!1li/\c\\’ Delhi.
Tis Hdzal'i, Patiala House, Kar'k,u'doomd? Rohini) Dw,u'ka & Sdlcet Courts)

i<c.IJcl' to the undersigned

i IIe Bra11cl1 Inchal'ge, Judicial Branch, Central District, Tis Hdzdri C’ourts3 Delhi.
I-or uptoadilrg on centralized website through LAYERS.
i bi- uploading on LAYERS.

*Jv-.~-Xo,W„'"'
PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)

bP


